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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE AT CHENNAI
MEMORANDUM OF APPLICATION
(Under sections 14, 15 read with 18 (1) of the National Green Tribunal Act, 2010)
APPLICATION NO.94 of 2023

IN THE MATTER OF

Thiru. Satheesh

S/o Narayanasamy,

15/39, Bathrakali Amman Kovil Street,

Coimbatore District ...Applicant

-Vs-
2. Gudalur Municipality
Rep by its Municipal Commissioner
Gudalur — Coimbatore
Coimbatore District

3. The Forest Range Officer
Periyanaickenpalayam Range.
Periyanaickenpalayam,
Coimbatore — 641020

4. The Tamilnadu Pollution Control Board
Rep by its Member Secretary
76, Mount Salaia, Guindy,

Chennai — 600032. ...Respondent(s)

STATUS REPORT FILED BY THE 2nd RESPONDENT, FOREST RANGE
OFFICER, PERIYANAICKENPALAYAM RANGE, COIMBATORE DIVISION

I, M.Saravanan, son of Thiru R.Muthusamy aged 43 years, employed as

Forest Range Officer, Periyanaickenpalayam Range, Coimbatore Division, do

hereby solemnly affirm and sincerely state as follows:




1. Thiru.Satheesh have filed O.A.N0.94/2023 before the Hon'ble
National Green Tribunal (South Zone), Chennai seeking directions
for the 1st respondent (The Gudalur Municipality Rep its Municipal
Commissioner, Gudalur) to demolish the constructions (Garbage
handling facility) illegally raised at S.No. 865/1 in Gudalur
Municipality in violation of Water Prevention and Control of
Pollution) Act, 1981, Solid Waste Management Rules 2016 under the
Environmental (Protection) Act 1986, Hill Area Conservation
Authority Regulations in a wildlife area and restore the site to its
original state.

2. It is submitted that, the S.F.No. 865/1in Gudalur village is situated
430 m (Aerial Distance) away from the boundary of near by
Reserved Forest namely Thadagam Reserved Forests. This
Reserved Forest is known for wildlife diversity. Elephants and other

wild animals frequently used to stray/spill out from this reserved

forest to neighboring patta lands.

3. It is submitted that, the Government have ordered vide
G.0.Ms.No.49 Housing & Urban Development (UD2.2), Department,
dated 24.03.2003 that, “in respect of the villages identified as Hill
villages in these Hill Taluks, indicated in the Annexure - | to this
order, permission from HACA should be obtained for all
activities specified in Annexure — Il of this Government Order

before they are taken up for execution of grant of permission”
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(copy enclosed). The above village (Gudalur) is listed in the
Annexure — | of Government Order, G.O.Ms.No.49 Housing & Urban
Development (UD2 2), Department, dated 24.03.2003.

4. Further it is submitted that, as per the Rule No. 12 (c) in Annexure -
Il of above said Government Order, the 1st Respondent can obtain
necessary clearance from the Hill Area Conservation Authority. As of
now, the Forest Range Officer, Periyanaickenpalayam letter dated
24052022 & 02.05.2023 has given letter to the Commissioner,
Gudalur Municipality regarding the Newspaper reports, dated
12.04.2022 about the area used for waste disposal purpose, as a
preventive measure. Plan for waste disposal is not submitted to the
Forest Department and we do not have any application for Hill Area
Conservation Authority clearance to know what the structure is
coming up. Hence, if the plan is sent for Hill Area. Conservation

Authority approval, then the committee can be decide on the

proposal.

Therefore | most humbly pray before this Hon'ble Tribunal, to record this status

report and pass necessary orders that may be deemed fit proper according to the

circumstances of the case and thus render justice.
Signature : QQFQWW'&
FOREST RANGE OFFICER,

PERIYANAICKENPALAYAM RANGE,
PERIYANAICKENPALAYAM - 641 020,

COIMBATORE DIVISION.
Date : 23.08.2023
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VERIFICATION

I M.Saravanan S/o.R Muthusamy aged 43 presently discharging my duty as
Forest Range Officer, Periyanaickenpalayam Range, Coimbatore Division
Solemnly affirm that the contents of this report area true to the best of my
knowledge based on the records and | have not suppressed any facts.

Signature : W Y
FOREST GE OFFICER,

PERIYANAICKENPALAYAM RANGE,
PERIYANAICKENPALAYAM - 641 020

ORE PIVISION.
Date : 23.08.238 -
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GOVBREMINT OF TaMIL HAST
ABSTLA QT

DE?G-IGE“Dnt af Hill Arcas - Constitution of HIV1
Aread Ucnservation Lutherity in Tardl Hadua -
Oricrs - Issucd,

ILAONING AR} DSEVELOFMENT (TC II) DELARTMENT
0N, Ho.44 oateds 2,.4.1090
Heads

1« Frope the Chaivrran, Tardil Fedu BElectricity
Board D.0.1r.Ne.CE/Z4 /57, dated 23.4.77.

aa kryaceedipgs of the mossins-faid om 1 808, 00 =

" in the Charbers 2% Chicf Secrtary &3 e |
Govt.( corrunicnted by Brwirfprent ecntrol
dept in lr.W:.25 5/B2fT-12, 4t. 235.3.-7).

5. Fror the Dircctrr of Town & Country flanning
Dtﬂ-lr.HfJ..dEE"j-ﬂ-f:': !‘ILI, '1H'-he":|- :'.‘;'1.2.! .-I

ORSEL

The preaent status of the Hill arons of
Taril Badun are fast.resching a point +f no—return.
Thére has undoubtedly been an alarring dccline in
the ecc-eyster of the Westarn Ghats gven within
living rercry. This is bepauss all sconimnic
activities, ultirataely, antail incrsasaed extracticn
of envircoren gEourecs and always have an irpact
in redifying ther. Majority of develcirment activi-

t1led are carricd out conly with seneral 2ncial benefits
in mind involving a large nurber of acencies - public
and privite. Therefrre, when the development takes
Place in secrleagically fragile area like hills, the
interacticn lends to scricus stregs when the snviron-
ment I8 loadei beyoni its safe uso capacity.

2. Ofton, the econurmic decisions are not guided
by the scpial ecsts on the infrestructure and hill
ecclegy.  The entirely desirable geals of vezetablo
cultimation, livestock breeding, Aairy Aevelonrent
roepatriate rehalbilitation, corrumicaticn imprroverents,
touriesr promoticn ete. have all led to ovar=ll severs
‘detericrmtics tpn our hill envircorent. © This is
because of the® fact thathill arens require a policy
different from that of the plains which has nit hesn
fully <recognised, Ths cometructicn of an overall
developrent philcsophy for the hill aress is - Speciali:
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task tc be dcne by agoncies specifically coirriticd
Such an effort ealle for a multi-
disciplinary arproach which will encorpass the
aotivities of Aifferent governrent departrents —
central and Stats Governranis, non-governrental
agencies, Instituticns or private iniividvale and a

for the itask.

cormprehens

Fa

ecclogiecally Acceln

iva prograrre for implerentation,

Considering these, it has be:n deciddd to
—_preate 8 body, that will develep the hille intc an

table apd envirrnrmontally desiyable

arga of Indianland Mass, Thercefore the Dircctor
___of Town ani Country Ilanning has sent A proposal
for Betting up & "Taril Fadu Hill Areas Jeveloprent

Authority"

da

up now anl the

under the provisions of section 1J of ]
th.E "Tﬂ.l"il Kadun TI:-'H'II and G:-uﬂtrﬁ" Ill&ﬂﬂing F‘L':-t-, 19?1“.

The Government, after careful gonsideration, |
have decided that an .d-hoc Auth rity should be s et
gamg he civen a statutiry basls in

The Government accoriingly dirsct that

dug course.

an autherity o

be callcd "The Tamil Fadu Hill Areas

Copsarvation authority" be constituted with immedinte
effcots .

B

Tamil Hadu Hill ireas Conservaticn authority
=hell gensist of the following members.

{. Chairran

i Iﬂeﬁher

Secrotary

3. Ex=officio

. ¥embaT.
1. < o=t
5-& —Jif}-
fs- "{1{3"
7. —do=
E ] "{1{}';
gll -'ﬁi};

1 [jl ‘-ilcy-
11 ©° =do—
12, =do=
13- =1 (e
i _.-f,'.n-

i

L L

T T B R EE "o

mm £l L]

L L]

A veory senicr Officer nf the JAS
to be appaintod by the Government
( part-time)

Senior I.4.8., Officer to be appointed
by the Government.

Sceoretnrys Flanning and Jesvelcoprent
' el anh.

Seérotary, Pinance Departrmant.
Secr-tary, Environment & ¥oreat Dent
Secretary, Agriculture Dept.
Secrctary, Animal Husbtaniry Tart.
I_Eecremr:r; Fublic Werks Dept.
Sacretary, Information & Tcurisrm Dept.

Seeratary, Housing & Urban Develcprent
' i . Dlapt,

Sooratary, Industrieg Jezt.

Secre=ry, Rural Development Dept.

Secratary, Munieipal Administraticp
ap? Water Supply Dept.
Chairran, Temilnadu Water Supply and
Drainapge ~SiBoard.

e
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Tk B
Ex-cfficio
Mermbar ¢ Chairman, Electricity Beard
(] : Director of Town & Country Flanning
o : Direcior of Herticul jure
=il G ¢ Collector, The Nilgiris,
~do— ¢ Frinciml Chief Conservator of Forsa+s,

The Governrent also direct that an Advisaory

Council consisting of ths following rembers to be
censtituted for the speecific purpose of advisine the
[Ii11 Areas Conservation Authority.

1.
2.,
3

10.

12,
13,

pTig

] 1?-

10,

Te

Chief BEngineer, Scil conservatisn

Chief Encdnear, Highways

Chief Engineer, Buildings

& 5. Chief Bngineer, Trrication & Censml

+

Director of Rural Developrent -
Director of Animal Hustandry
Director of Geology & Mining

One sitting Member of the Legislative Azsembly
refresenting any one of the cconetitucncies in
the Nilgirie Distriet to be norminated for =
two year term by the Governrent.

One sitting member of the Legislative Ascenmbly
rofresenting any ome of the constitutencics in
which one or more of the Hill taluks otHer than
Nilziris, tc be nomimted for a twoe year term
by the Governrent.

v apadr penecn oF 8Ly Ode of Bhe ¥rrthayat
T E W i by e e AT 2
Tal PR bp Brela g Vol L £ Ry (e g S g A

to be nﬁﬁin&taﬂ for a twn year term by the Gﬁ;t.
Chairperson of the Kodaikapal Panchayat Unicn

Four Envircnmentalists to be neminated for a twe
year . terr by the Governrent and cne represens
Jating Non—Govormentg

“VeluntaTy Urzanisaticns ecrnnected with environ-
ment and ecclogy to be nominated for a two year
term by the Govesrnment.

The Authority may co-opt any District Ccllector
having jurisdiecticn over the Hill taluks or any
other officinal or non-cfficial as Assceiate Member
or Invitee or Special Invites.

LE. Cop . s I e R

The functions of the Authority shall be as

indicated in Annexurc-II 4o this order.

-ii‘q' ‘I,'_

e
i e

>

g
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Ba Orders regarding the appcintment of the .

T art-time Chalrman, Member-Secredzyry and other
members of the "Tamil Fadu Hill Arens Conservation
Authority" will issoe separately. Fending issue
of orders, the Joint Jecretary tc Governrent,
Tlanning and Developrent Demrtrent in charge of
Hill Area Development programme and-Western Ghats
Jevelopment  Programme 18 desizm ted as the Ex-
0fficio' Officer on Special Duty' and he will form
with irrediate effect the "Pamil Nadu Hill Aresas
Oonservation Authority” with the staff in the Hill
Ares Development Erogramme and Western Ghats  Deve-
lopment Programme cells in the Secretariat lnast
sontinued in G.0.Ms.No,105, P&D (TC I) Department
dated G raad Hi'th- E'-DrHE-HE--EEj: Fé&D {D’F]‘ DE]_:It.,
dated 9.11.09. The mpove two cells will be subsurad
by the Authority Aand they will be merged to © Torm
tha Administrative unilt for the 'Aunthority! at State
level. -

a, mhn Tlap formulation eell (HADE) and' the District
Planninz Cell at Gihamamandalan will be marged Tooelacy
along with the siafd 1agt sontipued on §.0.M8.10. 104,

pan( 10 II) Dept, dte 15.8+59 and G.0.M8.Nc.251, F&n (OF.II)
Depts, d 5. 9.11.09 and #he perged unit will be Tbrought
under the 'Hill Aress conservation Authority'. t will
he haaded by m Project gfficer, a SGOoOT pfficer of
Indian Administrative Service whe will alss be the
Merbar-geeretary for the "authority'.

10. The 'Authority' shall be funied and fimnced by
the Government. T+ gtart with, the Fovarnment accord
sametion for an initial grant of Rs.2/- lakhs (Rupees
two lakhs) cnly under the Hill Aren Develcpment
Trogramme for setting of the 'dAuthority' imwediately.
The expenditure shrald be debitabla tr "2052.00
SecretariatGeneral Saryicas — 090. Secretiriat Jchemes
in the VIII Five Tear pan-IT State Flan—Ji. Technical
call for Flan Formatica upiler HADD - 26 Qther charzes-
DEC 205 2=00=-090=JA~2602 The amcunt will be adjusted
from regular grant afyer forpation cf Tamil Nadu Hill
ireas ConsSarvation aptherity.

; A The Government aisc direct thet all plan funds
for the hill aroas 1iztd im Amnexure-I to this order
shall be routed thruggh this ‘Authority'. Ic etart
with, the Hill Arom Dpowdopment Frograpme and the
Western Ghats Developngt Projramme hitherto Administerad
by the Planning ani Deedopment Departmnt shall be
administercd by the ygbority'.

12. ganction is aiscaccerded frr the creaticn of
ane pust of 14 g8 istant Foject Officer'  -in the scale
of pay of Rs.3500-5000 gpitia¥ly for a period =¥ rne
year from the date of agloyment rnr t1ill the .nced therefir

P if S


13


; 14 43

-5 -

gengeB whichever is emrlier, The incumbents of
the posts will be elizible to draw besides their

;:.-ar and allowances, other usual allowsances admissible
t0 Government employece from time to tima,

13, Pending extensicn of the provisicne of the
Tamil Nadu Town and Country Flanning Aot 197L  to
the hill ATCAad, tho GUvErmment, dirsct that all

Government andl Quasi-grovernment departments shall
consult even now the '"Tamil ¥adu Hill Areas Conscerva-
tion Nuthority' in respect of all development
programras undertaken by them within the hill areas
listed in the. Annexure-I to this order umdcr the
Frovisicns: of the Tamil Nadu Town and Country PFlanning
Act, 1971.. Ths departments of Ssoretariat (Excopt
Iaw Finance anl Legislaiive Assembly departments) are
accordingly rejuested to issue suita{le instructions
to the Heads of Depsrtperts - and gther cutonemops
bodies/Oorporaticns under = their administrtive
ccntirol tothe effoot that they should get the prior
clearance of the "Iamil Nadu Hill Areas (onservation
Authority” in respeect of any development [rozramme
uniertaken by them in the listed hill arczs beforg
they apprcach the Govermment for administrntive and
financial sanctions. and tec draw up their future
frocgrammes for development within the listed hill
areas In eonsultaticn with the "Tamil Nadu Hill Areas
Conservation futhority".

14, The Govermment alse direct that all future

budget allocations. relatinzg to hill areae davelopment
ineluwiing Hill Ares Development Frogramme & Westorn
Ghats Development Programms may be transfoerrad to the
'"Tamil Fadu HillMirces Consorvation Luthority".  The
Tauthority! may ‘alsc receive funde and subsidics
dircetly from the Govermment of India and Uni-n Flanning
Commission particulirly the Western Ghats Secretariat.

15. The amount sancticned in para 10 above shall be
drawn ani placed atthe disposal of the Bx-officic
0ffiecer on S pocial Auty.

16. Necossary provisicn will be made in  HE/PMA
1990~91 by reoappropriation from Ssavings within the
. grant or by proviiing additional amcunta.

YT T™is crdier issues with the eccncurronce of
Finance Department vide its U.0.8e.T36/P3/E/90
dated 2.2.90.

(BEY ORDEZR OF THE GOVERNOR)

M.}, RAJEBNDRAN
(HIEF SECRZTLRY TO GOVERINMENT.
T'o

Tha Chief Secretary t¢ Guvernment, Madras-S.
The Sscretary to Gevernment, Plamming and Development
Depirtment, Madras=Y9.
P
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SR ke
. iy
The Becretary to Government, - -
Finanee / Bnvirtnment & Forests Départmont, Madras—o,
The Secretary to Govermment, Agriculture Dept., Madras-d.
‘The Oecretary tu Governmet, Animal Husbandry Depi., Ms=5.
The Secoretary tc Government, Iublie Works Dopt., Madras—.
The Beerctary t+ Grvormment, Infermaticon & Tuurien Dept.Ms Y
The Secretary to Govi., Houwsing & Urban Dovolopment Deph.
The Secrotary t. Govi. Industries Dept. Ms-3, . WE=").
The Seerstary tc Govi., Rural Develolmant Dept,, Madrma-j,
;. The Beeretary to Govt., Municital A3ministration & Wator
ik Supply Dept., Madras-g.
The Chairran, Tamilnadu Water Supply & Draimscc B4, Ms- .5.
The Chairman, Tamil Fadu Blectrieity Board, ‘Madre-2.
The Director cof Town & .Country Flanning, Ms-5.
The Director of Eorticulture, Dhermapuri.
Ihe Colleector of Nilgiris, Ulhagarmanislam.
The Irincipal Chief CUocmservator of Porests, Ms-6.
The Chief Bngincer, 8:il Cecnservation, Nandanam, Me=35.
The Chief Engincer, Highwaye, Madiras-5,
The Chief Enzincer, IWDbuildings, Madm -5,
The Chief Bngineer, IWD Irrigation, Madras-5.
The Chiof Engineer, IWD Genemal, Madris-5.
The Director of Rural Develomment, Madrs-100.
The Director of Animal Husbaniry, Madras-6,
The Dircetor of Geclcgy & Mininz, Guindy, Madras-32,
The Jeint Seersdary to Governmrent, Ilanning and Davelcprent
_ Department, Madms-G.
The Accountant General-= T & II, Madras-1C,.
The Accountant General- I & II, Madras-=13(b.n).
The Flanning and Development (0F) Department, Madras-9.
All Departmente cof Secretariat, Madras-9.
The Fimance (rub)/(H&.II) Dept., ¥airns-9.

31 /2a, _ .
fuzae copy J
ad /-

Researoh officer.
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Rt
LEFIIORE - T
LIST-OF HILL TALUKS COVERED BY THE AUTHORITY.

i-
2u
%-

e

g
13'.
|
T2
13
14.
15.
16,
17
10.
{9'
20 .
21.

L

Gulalur
Udhagamdnialam
Coocnoor
otanird
etthpalayam
airmbatore
TdEmalpat

Follachl
ET W i
Eodeikanal

Periakulam
Uzilanmpatti

Uthamaalayam . -

Shenccttah
Tenkasi
Ambasamuiram
Hanzmumarl
Sankorankoil
Bivagiri
Ealkulam
Vilavanchde
LeasthoeBwaram
Thowala
Brivilliputhur
Rajamlayam -
Sathur . .
Yaellcrs

Folur
Tirupathor
Chengam.
Yerosim

R e T
A W

Hamalklal
Enlla¥yurichi
Sathyamangalam
Bhavani
Valparal
Avinashl
Rasipuram
Salen
Thurailyur
rplani.
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. -8 -\
ANNEIUERE -E

Functions of the Tamil ¥adw Hill Lreas Conservation
Autheority.

oo

1+ Functions listed in Section 12 ¢f the Town and

. Ceuntry Plaming Act, 1971; and
2y [1)

{v )

(vi )

(wis 3}

4 5

To prepare an environmgntal report of the hill |
ared8 and keep it updated every three years.

To undertake continual momitoriner of goc logieal
mmrmnaters; '

To prapare a structural development plan indicating
the earrying limits of the hills and proposs
altermatives to the hill population.where rzasonable
economical developmen®t camnot be loeally provided
withoat Berious over all denage ;

To draw up guideline= for development of hills
and compulSorily reguire prior clearance for any .
development listed in Annexure«IT and ban the
activities listed in Annexurc-IT altogether

Po advise government on the policy and strategy
for all development activities in the hills;

To iasuc such dircetions as necesaary to loeal
authoritics 4o emable the compliance and have
nacessary powers delegated to 1t onder the Munieipal
and Panchayat Acts; and

To prohibit expenditure by any Government department
or ondertankéng on any plan or acheme not cleared by »
(Flan and non plan) by 21l departments are only for
SchemeE cleared by it. i

®* it in that area and require all budgstary provisicns.

a9 L
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18 -I"/_l - ; fl 2‘ -'\_‘\':-I i:f. :-.:_
d A o
] g '( '15 .I“ﬂrlr ,/) i
d I |a : | |‘r
i " i r 1 1 'w,,'- _,. 'Il_.‘_hu_ _“_.,__,.n_#
e et
"'r et 54 if}’-
T o
Frem ' To
Thirwe . Santhanam, I.#. 8 ol T S 197 11,
Dirnctﬂr of Town Aahd Coantry 5oupdbu e lowod kil ATiIIITY,
¢ Plamming, Ehbie LATGY o e

a07, Anna Salai,

Roe No.22043,72002/HSBA Dated: $3.04.7802

Sir / HMadam,

kN 3 1
b Py ' Subt HAGA - Identification Of actual hill
v¥llages - oo usion of vwillages in plain
areag of hill talaks - dpendment = Issued.

Raf: G.M. Ms.Ne.47, Heusing and Urban Desvelopment
(p2.2) Depirement, dt.24.3.2003.

e

A cepy f the Gof. cited 18 communicated
haerewlih £ar necessary apklcn,

B (20

: - i
: for rector ef Teown aL;r ?
'I'Lgﬁ[ Cauntrv Plamning.

-.'ﬁ
s “q ahes,
E¥el: hg ahove.
':'I'_‘l:‘-‘!,l‘ el I
4

1} A1l officers of the Head @filce, Chemnal-2
23 planning Asslstant, HSBA section

3) P.C to Mrechor

4} Stock file

5 ) Spare=2
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Conv_pf:

COVERIENT OF TAMIL NADU ik
ABSTRACT. . ©

Housing snd Urban Development Department - Dedelopment: of Hill .. -
Area, - Hill Area Conservation Authority - Identification ... ' .0
of actual Hill villages exclusion of villages in Plain Areas

of Hill Taluks - Amendment - TSsuaed. o i

e e —— 1‘-:!-'1'1'-

Housing end Urban Ddvelopment {UDE.ET.Dépafhm@nt

G.0.M8.No. 49, 2 Dated:24.3.2003.
: R_F!Eﬂ_.‘f o, s ol

L4

1) G.0.Ms.No.44, Plarning and Development (TC n 5
Department dt.2.4-1990. .

2} From the Specisl Camissionsr of Town and Country
planning letter No.l1S(63 /2001 dt.11,10.2001 .and”

1,11.,.2001. :
= 3) From the Secretary to Government, Housing and
3 © ' “Urban Dewelormment Departmant,D. 0

. Letter No. 7529 /0D2/01
asted:7,11,2001 o YRR iy
4) From the Director of Geology and Mining,letter
: Mo, 8154 MMM/2008 ¢, 5.12,20081. :
5}, Fram the Specisl Cowmissloner of Town and Country.
Planning lettnr Mo, 307809 /2000,/HSBA ﬂt+:7.12.2311.~
&) From the Speclal Commiszsioner cend~ComissidnateL
nand-Adninistration  letter Ne:4680/H/2002 dt.25.2.82..

R
BRDER: ' T Sl
In ordsr to develep the hills inte an ecologically

scmaptabde and enviremmentally desirabde area, In G.t:Ms.Ne.4i4,
planning and Develemment {TCII) Department dt. 2.4471998  the
Covernment have copstituted & high lavel committea haMElv'Hifﬁ-
Area Conseryatien  Authertiry (HACA). As per the orders issued
in this Goveroment erdér, all the Twwy Gewverrment and Ouasi
Gevermmsnt Departments shall consult the Hill Area Consservation
Autherity in respect of 3ll Jevelopmant pregrammes undsrtaken
b them as listed dewn in Annoxura=IIT of the said Govermment’
8ri~pr in 211 Hill Taluks speotfied under Annexure I eof the
same Gevgrrfent Order. "

2) Tha guestion ef exempting the wvillages which ate
1ooated in the plains though they fall in the taluke notified
as hill taluks in that G.0. wag Alscusgasd in the 22nd Hill Area
Censassvetion Authority meeting held on 21.2.2001 and it -was
d=cided to obkain the dstails from the District Collectors
regarding the villages which are actunlly lecated in tha hill -
ar~as, The Diractor of Geology 3nd Mining haa scrutinlised the
same in &w-ss% consultation with the District Collectors and sant
his promosals indieating the details ef villages which should
Fall within the purview of Hill Ares Conservetion Autherity.

o
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a) Pas~d en the e

ol lackors ~omoernedd snd 10 c:ﬂﬁultatinn'WItH'
th= Ewaci1}_ﬂmﬂmiaﬂiﬂn9r of Town

ceelogy and Mining. A
maxerE—L

Country plenning D28 Bent.amwﬂdmwmt.prﬂpﬂaals o
E- erder £irst gead,
willeged which are actually iocatns

of Sovernm=nt

1411 taluks of

4) The Geyyar TImeTl
prﬂpﬁﬁal of the Ege:ial-cdmmissiuner
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- b Loy y .
1hanlriid R e =T Wil skl
L ANNEXURE-I TO G.0.M8.NC:4% DATED 24-03-2003 ¢
- Consolidated listof taluks and villages which actually lie in Wil arense: o e
b _Qis?_;irt . Mames of taluks | Names {:I?_ri'llnge*s
1 Nilairis ' Gudalur All villages
| Udhagamandaiam All villages
 Coonoor All villages
- Kotagin All villages
3 Coimbatore . Coimbatore South 1. Nurasipurai
: 2. Vellimalmpattinam
I W 5. Devarayapuram
i el 4. Kalhckanaickenpalavam
3. Ikkaraibolluvapar

: =i G Mathuvarayapurim

! # T. Alandurai
LB Booluvapalli
! e ? Thenkar
1 w1, Mathampatt
| w11 Thesthipalayam
I W' 12, Perurchettipalayam —

w' |3 Sundakkamuothur .«
ket |4 Ergmada

13, Mavuthampaiti
V.é".‘rh. Thomdamuthur

| Coimbatore MNorth W, maickenpalavam
: W2 Gudalur

w0 Npmsimmanaickenpaliyam

7 wT4  Nanjundapurpanm
_ -E e, Chinnathadagam
- w0 Veerapandi NG 7 &

Wi T Somaiyampalavaim

Udumalpet Valavapalayam
Thali

Jadlipanti

Linkamavur
Venkiltapuram
Sanupati

Kol lapuran

-

_-I:‘.‘.'h_'_ﬂ_-l—f-.-i!-!_—t

D P I R P S T Ly

Pi-t .-l:h
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¥ .
-

District

Manmes u'f taluls

Coimbatore

Mames of villages

Mettupalavam

Thalumpalavam

YVelltvankadii

Thekkampasty

o e |
o] Lo et i

Chdanthurai |

Nellthura

Cheickkathasanip Iﬁm

Al [

Sirumuens
5

Pollachi

Perivapodu

Vettukaranpudlur

Ealivapurama

Kstloor

Angalakurichi

Thoraiyur

] =t () N ) [ P

Jallipaity

b

Arthanaripalavam

Valpara

=
J.

[indigul

Anmamaliai Hills
village funtie 1aluk)

Kadaikanal

Al villages

| Dindigul

Sirumalas

Aadalue

ekl A —

IMmdicamalai

=

Thonmalus

Manalur

el R

Crodabsag

Chatrapatls

8.

[arapmti

.

Avvampalavam

.

SaTasinzapuram

3

RS na L

|2

Sirangidu

| Palani {Now
| Eddanchaturam 1aluk)

Viadugady

PetoaTa


22


23

i

Idistrict Names of taluks | Names of villages
: . I-|'| el - © Bhavan Bawaur A
i Bhavani Sub- taluk i
: Barvur B
i _— T
| Sathivamangalam 1. Thalainla
j Thalavadi Sub- taluk P
| 2. Neithalapuram S
i 3.  lwealur 2
i 4. Marur =
5. Dhaddakajanur e iy
. Thalavadi .
7. Chikkakajanur
8. Mallankuzhi
9.  Anulavadi
.  Paiannapuram
11, Mathahail: i e
L ey - 0 T 0
3. Konganuhulll . =
14,  Panahuahalli .
| 15, Dhoddumuthakarai
: 16.  Lravanahulli e
! 17, Thinsalur A and B o
i &, Thigamarsn =l
! 19 Kariavikh Rl =
' 260 Hasanur
| - , PRI
i Kuthialathur sub- taluk | Kuthivstlathwy N
| 2. Kunnn .
3. Koathampalavam
z ey bt Agasthecswaram . Vadascry s
= WKulasckarapuram e
by CTHRRSGE - o
4. Eruvipudur oty _
! 5, Suchuwlram
i SU—
{ Thovalai 1. Alamiapambapuram i
! 2 Anantlapuram
| 3. Arumanaloor

- ———————

plt alla


23


24

District | MNames of taluks | ] MNames of villages

=

Siramadam
Darisanamecope
Erachukulam
Esgnthimangalam

C henbagaramanpudur
i Thavala

L10, Aralvoimozh

3 Kanvakumat Thovalat

i
!
b

o|o9 [ mafon |

Paloor
soattalam .
Arwdesam

K ulappuram
Methukuwmmal
Paluyal
Vellameode
Mancode
Kalial
Kunnathur
Arumanal

Vilavancode

e e, bl b Dt i il o o o o

==

I
L
| Kalkulam Aloor

i Villukkuri m g
I Kaikulam
Thuckalay
Velimalai
Ponmanal
Thumbacode
Surulacode
Tlurparagpu
Mecode

e o e e ¢ e

. —
i f

~ilenfun]s

]

=
_Q- v

i G, MNamakkal Namakkal Gundur Madu
Valoppur adu
Arrvur daddu
Valavamina Nadu
Thinnanur Nadu
Devanmur Madu
Selur Madu

Uinantaneal Tacal

ga | e | s | ra | —

PsteOs
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25 .
" Diatriel : Mames ol taluks . Names of villages !
S o Namakkal Y, adalavalapa
| ). Karukodal Taral
“iﬂhﬁﬂ} y [ Perumappan Solu i
12, Pervakombul
13, Pudur Palappatls =
14 Muollakurichi Taril '
13. Penvakurichi ;
! Rasipuram l; Feelur
v 30 Melur |
! 3. Kidamalm il ;
I 4. Perakkarai Madu
i 3. Bail Nadu
5 6.  Edappuli Nawu 1
7. Chittur Nadu
; 8.  Thiruppuli Nadu
! Y, Pelappadi MNadu
' 1, Alathur Nadu B
b Gundand Nadu . D
120 Adakkam Padukomba
ia,  Boadimalad
“Sal Sl __L_ il arappalt _-' -
Na mﬂkk‘! 2 Jarweumailai Hills |
. Lo Ammoottumala
L Yercawd All villages -
| Artur -_-_T[._- Chinnukalravan (Narth) s t
| 2, Pepvakalravan (south)
A Soolunkurichi
' 4, Penvakalrovan Melmadu e
3, Karivakol -
: fr.  Pasthur N _ "
: T Kl Avarai o L B
n Kuotlunaku Hills
_ o Pdharmathi
4 Sardinmoulal. Foallippatii ==

in Valakombai Tarul)

Pabals
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E‘ .
& Vv
~
District Names of talulks Names of villages .
:_j.l_ Salem Vazhapadi i 1. Thekkalputh —
s 30 Aladipatis
- 3. Pughuthikutiai -
4, Chimnavelampmtb
| 5. Penvavelampatli =
! | G Pallikadu i
! ! v 7. Arunoothumala
[ 8.  Pelampadi
| Lo Sirumala
i !
E Gangavalli 1 Pachuimalai )
i 2 Veppidas
i .
| Mettur L Palamada
]
“ B, Tirunelvel Tenkasi 1. Avkudi
~ 2. Coungllam
E 3 L A TP
4. Avaraper J I
5. Pawgpathu .
O wlathalaparar
1 7 Flangi =
&, Tenkas e,
:r 9. huadwvanallur e
| 10, Kambaneri Pudukudi |
11. Bowanallur .
12, Chokkampan . M.
13, Vairovankulum o
[4. Panakkuricln J
[5. Pulivur
Alanygulam 1. Avvanarkulim 2
(Previously Tenkasi 2. Alangulam s ek
taluk) 3. Maranthal
4. Mavamunkonichy
3. Siwvalurkulam B .
b, Nellur )
7. Subhighpurim
8, Keczhapaur ]
Pq-t g I
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Dristrict

;
1 LR
AN

27

Mames of taluks

Names of villages

|
1 I -
. Alangulnm L9, Rachuneerkulam o
{Previously Tenkus . Thuthikelam
taluk |
Ambasmmudran { 1. Reelmugam
1 2. Aladiyur part H T,
13, Zomin Singampacu Pari [
i | 4. Vickramasingapuram Part i o
! '3, Therku kallidaikurichi Par ||
. PG Malovankulam
; | 7. Therku Veeravanallur part H
! (8. Therko Karukurichi
9,  Thiruvirsthanpub part 11
L. Swevasulam
| Manguneri 1. Eanwadi
| c2. Mambnbalaivanpattayam
' ! 3, Thalavaipuram B
|4, Thirakkurundods 11 -
| 3 Nlashiladi b
_ i i"-['.ﬂ'.‘l}.'ul.|ri'|u|lu| =
; i T Beevalmen
'S, Kalakkudu s
by, Keelakaruvelankulam e
L 10, Padmaner B
F1L Pathai
' | 12 Devanallur
13, ldaivankulam
' 14, Smwkulam
115, Melkara
LI 6. Keezha Kaduvein
' | 17, Kallikulam
‘ {18, Nadakurai
19 lraippuvara
P20, Honkulam
! 21, Rapikkamanglam -
|
| Sankarankuoyil [, Kawukkalpati
! 2. Nuduvakkurichi major

Plt ala
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i
SRS — ey 1ol ol
. District Names of taluks ! Names of villages
% Tirunelveli * Sankarankovil L3 ®aurikkudi
P 2 Paslainakoma

1

K. Adanunlom

. Savamakal Pt |
' : Savamalai Part 1]
& Nalanthula
Pu Kalapabinkulam

I

E vy Maruthakanarn

| i K Karisalkulam S
: tie sakkalamahanpatn iz
| i Mukkuotoumasha

i 14 Maipparyi o _

: 13 Narahaour i

i v Thiruvengadam '

| b7 Suwndarcsapuram N

: _i5. Sevalkulam N
i L Pervmpathur - )

|

Mo Kanisasthan
21 NVadikota

-2 Thoerkusankarank ol
’ 22 Porsaor

== Pawmiapuhi

oA Perumalpatt
- Paruvakbudi

D "n.'fu:mr;.i;;u ThhiEe
-

% |{1:l.‘.-f.r|'lu Noeorisi L'L.'.II]i.,I.l i
=5, Alwdathupain

A Nadakkupudur 7
> Mittenbai kst

30 Arvanavusipuram

_ Shenkoitai . Achanpudur
- Vadakiry ‘riu:clpidug;ii_
X K'FElililkil_I‘"ﬂi Maelpnda
-+ Puimosln
Thenpotha

fr. Mekkir

Shencoltm keelur

-t _ 8. Shepcotn Melur

ki p2
kL]
-

L I

[ G B Y
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29 -, i

‘s District 1 Names of taluks | Names o villages
< Dirunclvel) | Shenkotial 1D, Karkudi
: M. Pulivare =
.I:_[ 1. Maualkacly kgt A AL
12, Nallam )
13, Pudur
| SIVREIF |, Thirurmulainayakkanpudukudi
| 2. Melapuliangud:
L3, Alanaulum
! -+ M o
{3, Malavadikkurichi
; | 6, Thalunankolta
; | 7. Anvur
' | 8. Cotdalure

19, Thenmalai |

. Thenmalai 1]

. E. Vasudevanallur

l L2, Thiremalapsirum
13, Naranapuram |
4. Naranapuram 1]
5. Rumanaihapurim
C 10, Sreagri |

F1T Sivaeiri 1

P Viswanalhaperi |
19 Viswaibaperi 1
(21, Ravienr |

| 2L Ravawia 1

% Tirusomnamalag t Tirwvumnamalai | Themmalii Hills
r Chengam 1. Atlapatly
2. Kilpatiu i ;
3. Clunnakilpattu
4. Kilaiyur L
5 Kolmbhwe
i 0. Kilthatteapatty |
' 7. Pedspamimasathur
! 8 Vamnankottu :
9. AMelsilmbadh 3

[:'.t.ﬂ'-
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District Names of taluks ___sames of villages
CO Tirus smamalba Chengam | 18 Pamdnew G s
' 1 Cloragoundanur .
12, Palamarathur
Li  Pulivur .
D14 el vapatiu e
A o e s
i 6. Erukambatiu o
L7, Perumuitam
: Polur t . Alelpatiu e
2. Necpalampaity .
(3. Chenbogstheppn
t 4 Hoanamln
! R S T
= i 6. Keclhanovavur —_— .
J EEE i"l.:li‘-';;u1kl.|pp':ﬂ‘|'l e
: p8.  Seehpidun %
] 9, Lnwngsgnyr ; e
i L, Kosilur N .
| T Thombakkads
| L ittt o
| b Pabiaih Ragdu S
| 3 dhelchippib = oz
| J13 Saminpampa :
| % LT R e
' 17, Rilthatecapatin
! 15 Dubanzalom )
! [¥.  Nectappanur
e Pudopantu
« W Tiruchirappalh Thuraiyur LI Thenpuranady X
1: P2 Vanwidu >
e Rl
4 E’awhﬂn_:ui'.-li Hills ey
| 3 Pachamalan Tarel -
| 6. VMalaswikubppatti .
C 1o Veppasthatiai N
8 Velur thnown as Karalug

PsEads
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= Diistrict Names of taluks Names of villages |
) Tiruehiraapalll Thuraivur 9, Manmalai (Second Bit) in
Kudamala Taraf T
10, Manmalai (First Bt
P Al Vellore 1.  Palampatiu
2. Mulluvadi i
3. Allen
4.  Vazhapandal
5.  HMNochimedu
6. Gurumalai E;
7.  Velakulmalai =
8. Thollor .
9, Jarthankolla
10,  Paiti Gudisai
11, Muthuangudisai
12, Thattamkuttai
13, Veepalampatiu
14. Elluparai :
15. Nackanoor 35
16. Chinnakottanchelty
17. Perivakotanchetti B
18. Thandaiamkotia
19, Kuniganoor
' 20 Fillayarkuttai
21, Mclkupkaravu B
22, Kilkupkaravur
23,  Thenthur =
ﬁd- Fuslur T
25,  Keivihur Saypithur
26, Kathvapatl
27.  Peenjamanda
Tirupathur 1. Athanavoar
2. Manualam
- Vi am Sankarapuram I, Armvangadu
2.  Maoniyarpaloyam S
Vi HU. e 3. Kecrhathukozhi
- 4, Malathukuzhi "

P.t.ﬂ-
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i District i Mames of taluks Names of villages =
12, Villupuram | Sarkarapuram 5. Melmilavur
| B Reeshnilayu B
i C 7. Wilvatlu
1 8. Perumanatham
1 9. Kilakkadu
|10, Kallipparai
' 11, Koodaram
| 12, Alanoor
I 3. Serappatiu
| 14, Kurambaloor
5 | 15, Vanjikkuzhi .
16,  Vazhakkuzhi "
17. Vellarikkadu
18.  Ingadu
19, Vengodu
20, Moltarvanur i
21.  Erukkanpattu
| 22, Karvalur
. 23.  MNochimagu
: 14, Mavadipatli e B
+ 25, Vellimaly
30, Kanlikkal -
27, Vannivur -
: 28, Mozhippatiu -
| 29, Arampoondi
: 30, Varmm : j
| 3l. Uppur &
32, Vandagappuadi
| 33, Erukkanpaity -
| 4. Thorangoor B
I 35, Ezhuthur
i 36, Thoradippatiu "
| 37.  Naranampattu
: 38, Melpachen
: 39, Mundivur
! 40).  Perumbur A
i 41.  Vazhappadi
: 42 Sirukkalur
43. Poltivam i

P-t o
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District

Mames of talulks

Names of villages

[+2. Willupuram

Sankarapuram

Malliyambadi

Kondiyanatham

Karuvelampad:

Kallipatiu

Pachery

Moolakadu

[

13 Virndhunagar

Srivilliputhur

Valaikulam

Wenkatesuwapuram

haharajapuram

Watrap

Kansapuram

Pillayamatham

Rajapalayam

Muthusamypuram

Thiruchallur

(4. Theni

Uthamapalayam

Mela Gudalur (South)

Mela Gudalur (North)

Erasakkanaickanur

Marayanathevanpatty {Morth)

il ol el b B

Highwaywis

Bodinayackanur

Bodinaickanur [Morth)

Kottakudi

e | —

Agamalai

Andipatty

Mavladumparai

Kadamalaikundu

ll.pJI-uI-—'

Megamalal

{5, Dharmapuri

Denkanikottar Taluk

Ravakotla

Nellur

Pillari Agaraharam

Bodichipalli

Takkeri

Kalpalam

Mallikarijuna Durgam

Kundhukoital

Patale
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| District Names of taluks Names of villages
3. Dharmapur Denkanikottai Taluk 9, Agalakoliai

; [0, Bevunatham
! | 1. Marappanatti

12.  Baleguly

13. Peria Baleguli

|4, Botupuram

15, Urakkaimedu

16.  Kadulakkasendirem

7. Kurumber Kirama Natham

18, Masadi

19. Rousara Samudiram

20 Alagatti

21.  Betta Mugulalam Melur

22, Jalana Sandiram

23, Unisenatham

24, Ramtinagiri

| 25, Thadikkal

; 26, Govinthamparti !
E 27. Periva Sathakkal '

28, Thattasandiram
; 29, Gudivur |
i 3. Betta Mugulalam |
i 31.  Devara Doddathathanahalli ;
i 32. Tholuva Betia
! 33.  Periyakallathampaiti
| | 34.  Halaipalli
. 35 Pulavalli
! 36, Muegankaray
i 37 Thitakari
Z 38, Kandhappanus :
! | 39, Sidhapuram A

40.  Madalal
| 4]1. Kulikunda 3
! 42,  Arul Natham and its surrowndines
| 43.  Kollathi
i 44, Karadikkal

45.  Muzandam

46.  Malligabai Thoui

47. Ullbenda |

P-t.ﬂ--
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Dristrict Mames of taluks Names of villages
| 15. Dharmapuri Denkanikottai Taluk 48. Sambangi Ramathotti -
! 49. Thotta Munji
50.  Varatha Natham
' 51.  Sagamunju
52. Somagundapalli
53. Karagathur
| ' 54, Kuppathur
5 35, Kottaryur
" 56 Thimmathur
| 57. Kochur
58. Thottiyur
| (50, Kodakarai Hills and its
surroundings
I 60. Kembakarai
| 61, Palikundu
| 62, Mupjukondapaili
| 63, Melpail;
' 64. Mandhapuram
| 65. Natrapalayam
E GO,  Kerail
67. Chinna motragi
68.  Panjalthunai
| 69, Sakkilinatham
70. Hosur
: 71, Pathigoundanur
- 72, Mascnatl
73.  Athimarathur
i 74,  Arthakinary
: 73. Arokyapuram
7.  Asgalakottal
77, Kattunmsa
78. Padhavanahalh
7. Kurimandha
80. Kumbaveilur ,
; 81.  Biligundaly i
: 82, Ootamalal ;
! 83, Gullatiy
24, Doddamachi i
85. Koochuvadi |

PataDa
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| District MNames of taluks Names of villages L
' 15, Dharmapuri Dienkanikotiai Taluk 86. Thaggatty ey
| 37, Urgam village and 1s
:; surroundings
| 88. Maulanahally
J | 89, Belpatti
' I-Eﬂ' Lduparani
9], Manjukondahalli
62, Kulipandu
103, Sulagunda and its surroundings
. | 94, Mandhimangalam
| 1 95, Devarbeita
I |06, Belakkarai
|, 97 Nachipalli
; 68, Athinattam and surroundings |
| Uthankari 1. Chitteri Hills (entire taluk) :
| 1
| b6, Madurai Peraivur A Athipatti Frrka
1.  Pappinaickanpat 3
2. Athipatti ;
3. Thullukutts naickkanur o
4. Vitaipaui E
5. Vandar i)
6. Saptur
i * Kudisen i
8. Kethuvarpatli ;
9, Mangal revu ;
10. Kudipath |
=
B Elumalai Firka |
1.  Melathirumanickam
2, Seelnavackanpatll
3.  Peraiyampaili
4,  Elumalai
5.  Uthapuram
6. Mallapuram
7.  Thirumanickam
8. Sulapuram

P-t-ﬂ.
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17

District

Names of taluks

Mames of villages

[ 43

M owdara

Peraivur

Thadayamputtl

tlanibamettupalli

E. Kottapait

Peraiyur Firka

Kuvalapuraim

Silaimalaipatti

Sandaiyur

Peraivur Bit - |

Peraivur Bit - L1

—y—

(hinna Poolampaity

5. Keezhapatli

L e o o

Mathakarai

Usilampatti

-

Earumathur Firka

Earwmathur

Mudalai Kulam

YVikraman _a;almn

Eovilankubam

Kannanur

Pannivan

Pullanen

Sekkarappanaikanur

Pana Moopan path

—'\Dﬁﬁ-\—lﬂ“-'-'::l--'i-di!u-—

Eravapatti

ja e

Usilampatn Firka

Thoddappanmckanur

Puthampatti

Nulluthevanpatd

T

MNakkalapatii

Ak uncany

Thummalapatti

Erumarpatti

Lisilanypatli

) P B P P e T O

Y azurani

Pt oOa
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District MNarmes of taluks - Names of villages
16, Madurai ' Usilampatti 10, Avanmetiupatli
I1. Maanoothu
2. Jothilnaickanur
1
C  Uhhappanaickanur Firka
|.  Uihappanaickanur i
2, Nadupatty
3. Thimmanatham
4,  Kalluthu
3. Mekkilarpatti
6.  Keeripatti
! Seemanuth
8. Sikkampatti
- El'ld ™
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AHHE}{UﬁE I Tusr _

ACTIVITIES WHIEH FI'.EE.'[UIHE PRIOR ELE#EANCE OF

- THE AUTHGHIT‘:" Ve,
e
Agril:ultura )
a)  Projects for the restructuring of hl]l siﬂpes
b) Projects for the use of uncultivated land or
semi-natural areas for intensive agricultural
pUrposes '
¢) Water-management projects for agriculture
d) Initial afforestation where this may lead to
adverse ecological changes
e) Land reclamation for the purpose of
conversion to another type of land use.
f) Poultry-rearing installations
q)  Pig-rearing instaliations
h)  Plantations

Agro-forestry, tree cropping and orchards

Extractive Industry

Deep drillings with the exception of drillings for
investigating the stability of the soil and in
particular:

-— geothermal drilling

—  drilling for the storage of nuclear waste
material

-— drilling for water supplies.

Extraction of minerals other than metalliferous
and energy-producing minerals, such as lime-

Pl-t Y
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stone. marble sand, gravel, shale, sal,
phosphates and potdsh

Extraction of coal and lignite by underground
mining

Extraction of coal and lignite by open-case
mining

Extraction of petroleum

Extraction of natural gas

Extraction of Ores

Extraction of bituminous shale, peat and MOsSS
Exrraction of minerals  other than
metalliferous and energy-producing minerals
by open-cast mining, including extraction of
gypsum, fire clay etc. '
curface industrial  installations for the
exiraction of coal, petroleumn, natural gas and
ores, as well as biluminous shale.

Coke Ovens (dry coal distillation)

Installations for the manufacture of cement
refractories.

Energy Industry

a)

b)

industrial installations for the production of
electricity steam and hot waler.

industrial installations for carrying gas, steam
and hot water, transmission of electrical

 P.t.o0.
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41 _ 5

energy by overhead cables.

Surface storage of natural gas
Underground storage of combustible gases
Surface storage of fossil fuels

Industrial briquetling of coal and lignite

Instaliations for the production or enrichment
of nuclear fuels

Installations for the reprocessing or irradiated
nuclear fuels.

Installations for the collection and processing
of radioactive waste

Installations  for  hydro-electric  energy
production

Processing of metals

a)

d)

e)

Iron and steel works, including foundries,
forges, drawing plants and rolling mills (unless
included in Annexure-|)

Installations for the production, including
smelting, refining, drawing and rolling of non-

ferrous metals, excluding precious metals

Pressing, drawing and stamping of large

-caslings

Surface treatment and coating of metals

Boiler making, manufacture of reservoirs,
tanks and other sheet-metal containers.

PetaCs


41


f)

)

42 =

Manufacture and assembly of motor vehicles
and manufacture of motor-vehicle engines

Installations for the construction and repair of
aircraft

Manufacture of railway equipment
Swaging of explosives

Installations for the roasting and sintering of
metallic ores.

3.  Manufacture of glass, ceramics

6. Chemical Industry

a)

b)

c)

a)

b)

Treatment of intermediate products and
production of chemicals,

Production of pesticides and pharmaceutical
products, paint and varnishes, elastomers and
peroxides.

Storage facilities for petroleum petrochemical
and chemical products.

Food Industry

Manufacture of Vegetable and animal oils and
fats

Facking and canning of animal and vegetable
products

Manufacture of dairy products

P-t .ﬁ.
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LAy )

Brewing and malting.

Confectionery and syrup manufacture
Installations for the slaughter of animals
Industrial starch manufacturing installations
Fish-meal and fish-oil factories

Sugar factories

Textile, leather, wood and paper industries

d]

o)

c)
d)

€)

f)

g)

Wool scouring, degreasing and bleaching
factories

Manufacture of fibre board, particle board and
olywood.

Manufacture of pulp, paper and board
Fibre-dyeing factories

Cellulose-processing and production
installations.

Tannery and leather-dressing factories

Wood based chemicals extraction including
aromatics and tannins

Rubber Industry

a)

Manufacture and treatment of elastomer-
based products

Electronic Industry

Pit quq.
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d)  Manufacture and refining of basic semi-
conductor materjals

b} Manufacture of semi-conductor components

c)  Manufacture of electrolytic and other
capacitors

d) Manufacture of electronic components other
than pure assembly materials procured.

Infrastructure projects

a)  Industrial-estate de velopment projects

0} Urban-development projects

c})  Cable-cars

d)  Construction of Mational Highways, State
Highways, major district roads and minor
roads and railway lines and airports

g)  Canalization and flood-relief works

f) Dams and other installations designed to hold
water or stare it on a long-term basis.

g}  Tramways, elevated  and underground
railways, suspended lines or similar lines of 3
particular type, used exclusively or mainly for
passenger transport,

h)  Oil and gas pipeline installations

i) Installation of long-distance aqueducts

i) Beating

Pebtao,

Ak
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Other projects

a)

Holiday villages, hotel and resort complexes,
hostels and restaurants of mare then 300
5Q.m.

Racing and test tracks for cars and
motorcycles

Installations for the disposal of industrial and
domestic waste (unless included in Annexure-l)

Waste water treatment plants

Sludge-deposition sites

Storage of scrap iron

Test benches for engines, turbines, rocket
motors or reactors

Manufacture of artificial mineral fibres

Manufacture, packing, leading or placing in
catridges of gunpowder and explosives

Knackers' yards, bone meal plants, gelatin
plants, etc.

Housing estates buildings of more than
ground and first floor, buildings housing more
than ftwo families, commercial .and office
buildings of more than 300 sgq.m. area.
industrial sheds and buildings.
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